
Central Administrative Tribunal,Principal Bench

0.A.No.2157/2002
M.A.No.1749/2002

New Delhi/ this the 24th day of September/2002.

Hon'ble Mr.Justice V.S. Aggarwal/Chairman
Hon'ble Mr.M.P. Singh /Member (A).

1. Shashi Kala - --

D/o-Sh. Shyam Babu,
R^-L.I.G. Flat No 20, Pkt-3,
Sector 2, Rohini, Delhi - 85.

2. Manindra

D/o Mr. Surjeet Singh Panchhi,
G-27/218, Sector-3,
Rohini, Delhi - 85.

3. Miss. Sujamol K.S.
D/o - Mr. G. Samsul
R/o - Kombikunnathu House,
Valathode, P.O.- Edapuzha,
Via - Payam, Disst.Kunnur (DL),
Pin - 670704, Kerala.

4. Ms. Neerupa Sharon Dawson
D/o-Late Anjony,
R/o- Manathra Pathinanchil (H),
P.O.- Thayuamkary,
Villa - Edathua, Disst. - Alleppey,
Kerala.

5. Ms. Daisy T. Philip,
D/o - Late Mr. T.P. Philip,
R/o- 405, Aruna.Apartment,
Railway New Colony,
Visakhapatnam,
Andhra Pradesh.

6. Ms. Monsamma Anjony
D/o-Mr. Anjony,
R/o- Manthra Pathinanchil (H),
P.O.- Thayamkaiy, Eoathua (Villa),
Disst. - Allepey, Kerala.

7. Miss. Sheena Cyriac,
D/o - Mr. Cyriac,
R/o- Kodikulam (H), .
P.O.- Puduna,

Disst. Mattakkada Kottyam,
Kerala. ^

8. Miss Ancy M.M. 1
D/o - Late M.T. Mathew,
R/o- Moozhatil (H), '
C/o-Elite Bakery,
P.O.- Karimkunnam,
Disst. Thodupuzha, loukki,
Kerala.
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9. Miss. Jaya Kumari Nair
D/o - Mr. K. K. Nair,
Police Radio Station,
Wireless Colony,
Pension Bada, Raipur
Chatnas.

10, Deepthi K.B.
D/o - Mr, Balakrishan Nair,
R/o- Kakkanttu (H),
P.O.- Puthupadriya Ram,
Disst, Idukki,
Kerala,

11, Ms, Jinu M, Jose,

D/o - Mr, M. V, Josekutty,
R/o- Maniyamkeriyil (H),
P.O.- Kilidoor North,
Disst, Kottalam,
Kerala,

12, Ms,. Sinimol E,K,

D/o - Mr. E.T.Kunjunju,
R/o- Edampanayil House,
P.O.- Kalampoor, Via - Piravom,
Disst, - Ernakulam

Kerala - 686654,

13, Miss, Sinimol Mathew

i  D/o- Mr, Methew,
I  R/o- Puthusseril House,
;  P.p.- Athirampuzha,
I  Disst, Manackapadam Kottayam

\  Kerala - 686562,
—V-i'

i  - ■

14, Miss, Yasmeen

D/o- Mr, Mohd, Yameen,
R/ o- 841, Ilnd floor, Kamra Bangash,
Chandni Mahal, Darya Ganj,

'  New Delhi - 110002,

i  15, Amrita Rani,

I  D/o - Shri Dayanand,
R/o- Patti Mehar Baroli Road,
Baraut (Baghpat), Near Vishal
Cinima Street No, 5,

!  Pin- 250611,

16, Miss Sholly Thomas,
D/o - Thomas Varghese,
R/o- Flat No, 462, Pocket - 5,

, Sector-2, Rohini- 110085,



-3-

<-

17. Miss. Sijimol Philip N.
D/o- Philip,
R/o- 900/A, Avantika, Sector - 2,
Rohini, New Delhi - 10085.

18. Nisha Catherine Jacob

R/o- Saroj Hospital,
Sector - 14, Madhuban Chowk,
Rohini - 110085.

19. Miss Suma Sebastian

D/o - Devasia,
R/o- Vayalil House,
P.O.- Amayannor,
Disst. Kottayam,
Kerala.

20. Saly Gervasis
R/o- Brahm Shakti Hospital,
U-1/78, Budh Vihar,
Delhi - 41.

21. Deepthi Philip
R/o-Sunder lal Jain Hospital
Ashok Vihar, Phase - Ilird,
New Delhi - 52.

22. Tessy Joseph
D/o - Mr. K.P. Joseph,
R/o- Kunnappillil (H),
P.O.- Karimannoor,
Disst. Thodupuzha Joukki,
Kerala.

23. Saly Joseph
C/o- Mr. N. N. Chudhary,
R/o- FF - 25-A, Near Trikona Park,
Laxmi Nagar, Delhi 92.

24. Swastika,

D/o - Mr. Nirmal Bhakat,
R/o- C-9, Khetri,
Disst.- Jhunjhuny ,
Rajasthan - 333503.

25. Bincy George
D/o- Mr. Varkey George,
R/o- Yalozhukkathu House,
P.O.- Peroor, Disst. Kottayam,
Pin - 686637, Kerala.

26. IndumolK.M.

D/o Mr. K.T. Mathew,
R/o- Kochupalambil (H),
P.O.- Vazhithala,
Via - Thodupuzha,
Kerala.
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27. Beena M.I.

D/o- Mr. M.O. Inasu,
R/o- Muttanthotty (H),
P.O.- Kuttikad,
Via - Chalakudy,
Disst. Trichor,
Kerala

28. Bincy Jaeob
D/o- Mr. Jacob

I  R/o- Kurianthanathu (House),
'  P.O.- Arangu, Via- Naduvil,

Disst. Kannur - 670582.

Kerala.

2-9. Nishi Joseph
D/o- Mr. Thankaches Joseph,
R/o- Pulikkattil (H),
P.O.- Kuninji, Via - Vazhithala,
Disst. Idukki, Kerala.

30. Joicy Thomas
D/o - Mr. P.J. Thomas,
R/o- Joicy Thomas, Vayalil Pacheril (H),
P.O.- Kottayam, Kerala.

}  . . ■

i  31. Kabita Upreti
I  D/o - Mr. CK.Uperti,
j  R/o-G - 76, Ansasri Nagar,
!  New Delhi.

Y_:

32. Ginu Varghese
D/o- Mr. V. K. Vasghere,
R/o- Kakichisayil (H), DeloOrkaver -
C.P.O., Peruventhanam,
Disst. Idukla - 685532.

Kerala.

33. Anila M. Abraham

D/o- Mr. M.M.Abraham,
R/o- Mazhukunnel (H),
P.O.- Thunnallor, Mevelloor,
Disst. Kuttayam, Kerala.

34. Ms. Bincy Kuriakose

D/o-Mr. Kuriashose Joseph,
R/o- Kunnappillil Huse,
P:0.- Chennikuzhi, Disst. Idukki
Kerala.

35. Bindu Joseph
D/o- Mr. T.K. Joseph,
R/o- Thozhuthukara (House),
P.O.- Malakkalu,
Via - Rajapuram,
Kasaragod, Kerala.
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36. Reena Gahlant

D/o-Shri Guruder Singh,
House No. 571, Bhuton Wall Gall,
Nangloi, Delhi- 110041.

37. Manjula Mathew
D/o- Mr. K.U. Mathew, .
R/o- Kunnatbu Maleyile (H),
P.O.-Karrackanalo, Via-Manasthavady,
Disst. - Wayanad,
Kerala-670645.

38. Mathew Joseph
S/o - Mr. K.A. Joseph,
R/o-Kandathil (HO),
P.O.- Kanchiyar,
Disst.- Kakkontukada, Idukki,
Kerala - 685511.

39.

40.

41.

1

I

42.

. Anju Pralcash
D/o - Mr. Jeu Prakash,"
R/o- House No. WZ-220,
Naraina Village, New Delhi - 28.

Madhu Bala

: W/o - Mr. Vinod Kumar,
C/o- Sh. Satbir Singh,
E-761, Mansa Ram P^il,
Uttam Nagar - 110059.

Sunita Kumari

D/o-Mr. J.S. Tanwar,
R/o- 41A/5A, Sadh Nagar,
Palam Colony,
New Delhi - 45.

Nisha Antoney
D/o- Mr. N. M. Antoney,
R/o- Nambelil House,
P.O.- Kodikulam,
Disst.- Thodupuzha, Idukki,
Kerala - 685582.

Mrs. Jaiby Susan John
W/o- Mr. P.J. John,
R/o- Plavilavk Puthen Veeru Karavaloor,
P.O. Punalur, Distt. Kollam,
Kerala

Suma Varghese
R/o- A-870, Sector 0 2,
Rohini, Delhi - 85.
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45. Blessy E.T.
D/o- Mr. E.U. Thankachew,
R/o- Edauoor House,
P.O.- Puliyoor,
Chewuannur,

Disst. Aleppy,
Kerala

46. Bincy Jacob
D/o- Mr. K.J. Jacob,
R/o- B-9, House No. 350,
Sector - III, Rohini, Delhi - 85.

47. Celine K.S.

D/o- Mr. K.V.Sebastian,
R/o- Kootiyaniyil House,
P.O.- Chemmalamattom,
Disst. Kottayam - 686524
Kerala

48. Suma Jacob

D/o- Mr. M. C. Jocob,
R/o- Muthiranthichal (H),
P.O.- Kurichithanam,

Disst. Kottayam,
Kerala

l i I 49. . Princy Philip
■  I D/o-Mr. Philip,

!  R/o- Princy Philip Vayalil House,
j  : P.O.- Bethel,
^  I Disst. Joukki,

I  Kerala.
I

V  : 50. Hemvati
D/o- Sh. Shiv Charan,
R/o- 1867/E, Rama Block Gali No. 2,
Bhola Nath Nagar,
Shahdara, Delhi - 32.

51. Jyotirmoyi Rashmi Kujor
D/o- Mr. R.W.Kujur,
C/o-Makhan Property Dealer,
Qutub Vihar, B. Block,
Goyla Dairy, Majafgarh,

\  New Delhi - 110071.
\'

\  52. Prabha Devi
i  , D/o- H.No- 24/7,
;  Railway Colony,

Daya Basti, Delhi - 35.
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53. Maya G.
D/0- Mr. Goanathan Nair,
R/o-1-19/1, Residential A Clomplex,
New S.J.H. Staff Quarters,
West Kidwai Nagar,

:  New Delhi- 110023.
1

i 54. Mamta Sharma,
I  D/o - Shri S.K. Sharma,
!  R/o- D-179, Prashant Vihar,
i  Rohini, Delhi - 85.

;55. Binny Pappachan
D/o - Pappachan,
R/ o- Chandel Kollamporambil,
P.O.- Thblayolaparambu,
Disst. Kottayam,
Kerala.

V

56. Lovely P.B.
D/o- P.O. Baby,

R/o-Panackaparambil (House),
P.O.- Manickamangalam,
Via - Kaladyu, E.K.M.,
Kerala.

57. Jincy Cheriyan
D/o- Mr. Chereyas Mathai,

I  R/o - Kunampurath (H),
i  P.O.- Nazreth Hill,

Disst. Kottenyam,
Kerala.

58. Suma Nair, M.
D/o- Late M.N. Rajagopal,
C/o- Sunil Kumar, M.
276-B, P.O.-J.N.U.,
Disst. Munirka, New Delhi.

Jisha K.V.

D/o- K. Velayudhan Nair,
R/0- Kanjiramattathu,
P.O.-Vayala, Disst. Kottayam
Kerala - 686587.

Rekha

D/o- H.No. R-B-270,
Sector - 6, R.K.Puram,
New Delhi - 22.

Sheena Mathew
D/o- Mr. K. s. Mathew,
R/o- B-9, House No. 350,
Sector - III, Rohini, Delhi - 85.
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6^. Bincy K. Kciriakose,
D/o- K.I. Kciriakose,
R/ o- Kandathil House,
P.O.- Alattuchira,
Disst. Ernakulam,
Kerala.

6?. Kavita Rani Tyati
C-184,

Auchandi Road,
P.O. Bawana, Valmiki Chaupal

i  Wali, New Delhi - 39.

6fj. Manju Sebastian
D/o- Mr. Sebastian,
R/o- Olickel (House),
P.O.- Balal, Via - Parappa,
Disst. Kasaraerob,
Kerala.

6'5. Dency Mathew
D/o- Mr. N. K. Mathew,
R/ o- Kottamurry,
P.O.- Jhrickooiihanam,
Changanacherry,
Disst. Kottayam,
Kerala.

..,rO

LJA-

6'$. Jisha Joseph
D/o - Mr. Joseph,
R/o- Nelpurackal (H),
Vazhapally West,
P.O.- changanasherry,
Disst.

,  Kerala

6'^. Jaimol Joseph
I  D/o- Mr. V. A. Joseph,
;  R/o- Anadath House,
■' P.O.- T.U. Puram, Vaikom,

, Disst. Kottayam,
Kerala

68. Roshni Punnoose,
D/o- Late Mr. P.P. Punnoose,
R/0- Pachikara House,
P.O.- Kolani, Disst. Thodupuzha,
Kerala - 685584.

6'fj: Giji Paul
Rajiv Gandhi Cancer Institute,
Sector - V, Rohini,
New Delhi - 85.
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TO.Reena Thomas,
D/o Mr.Thomas Devasia
R/o VaI 1amdarampi 1 (H)
P.O. Pandankary,
Distt. Eoathua

AIanpuzha,KeraI a

71.Nisha Joseph
C/o L i j i J.Puthkody
Room No.38,
A1 IMS, Ansari Nagar,
New De1h i .

72.Nisha Jacob
D/o Jacob George,
R/o Puthukudy i 1 (H)
P.O. Thuruthy,
Distt. Changanacherry Kuttayam
KeraI a

<1

73.Sun i ta Joe I ,
D/o Santosh Joe I ,
R/o J-3/257 Aohok V i har, ...AppI i canta
WazIrpur,DeIhi

(By Advocate: Mrs.Mridula Bhardwaj,proxy for Dr.Sumant
Bhardwaj)

Versus

1 .Directorate of Health Services,
Government of NCT of Delhi
Through i ts Di rector,
Karkardooma,DeIh i

2.Delhi Staff Service Selection Board,
^  Through its Secretary,

Karkardooma,De!hi

3.Dr.B.S.Ambedkar Hospital
Through its Medical Superintendent,
Sector-6, Rohini , Respondents
Dei hi

(By Advocate: Shri George Paracken)
n R n F R(ORAL)

Bv Justice V.S.AgaarwaI.Chairman

In 0.A.3111/2001 entitled Ial i t Kumar Vima|

of NCT Delhi , this Tribunal had disposed of the

applciation with fol lowing directions:

"a) Respondents are directed that in the
event of appointing candidates on
regular basis to the post of OTT, the
claims of the appl icants herein for the



b)

c)

X

said post should be considered. Whi le
considering the same, their experience
of service already rendered should be
taken into account and proper weightage
should be given to the same. Age
relaxat ion and covering of experience
may be made as per DoPT guidel ines and
judicial pronouncements on the subject.
Ti l l regular appointments are made,
appI icant's services should not be
term i nated.

Respondents to make payments of the
salary as admissible to regular OTT due
to the appl icants within a period of
two weeks from the date of

copy of this order, if
paid. The appI icants wi I
to future pay on the princ
work for equal pay at par
empIoyees.

receipt of a

not a I ready
i  be ent i tIed

iple of equal
with reguIar

Recoveries made from

appI icants shal I be
i mmed i ate Iy."

the salary of the
refunded to them

2. It is not in controversy that the appl icants are

identical ly placed and, therefore, the present O.A. be

disposed of on the same I ines. Order is made accordingly.

/ dkm/

( M.P. Singh )
Member(A)

( V.S. Aggarwal )
Cha i rman


